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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

Bulletin Part-II
(General Information regarding Legislative and Other matters)
Friday, 1st August 2025/10 Shravan, 1947 (Shaka)

No. 30

Sub: Trial Run of NeVA on 3rd August 2025 at 02.30 P.M. in Assembly
Hall

Hon’ble Members are requested to attend the trial run of the
National E Vidhan Application (NeVA) on 3rd August, 2025 at 02.30 P.M.
in the Assembly Hall for familiarization and testing of the application from
their respective seats.

Hon’ble Speaker has requested the Members to participate in the
trial run positively so that no problems are faced by them during the
sittings of the House.

(Ranjeet Singh)
Secretary



